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(vi) INSTALLATIONS OF A RADIO STA-

TION IN THE BORDER DISTRICTS OF 

BARMER/ J AISELMER OF RAJASTIIANo 
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(vii) ATROCITIES ON Pru:SONERS IN 

CENTRAL JAIL, SAMASTIPUR AND 

Ot'HER PARTS OF THE COUNTRYo 
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(viii) SHORTAGE OF EDIBLE OIL IN 

DELHI. 

SHRIMATI PRAMlLA DANDA-
VATE (Bombay North. Central) : 
Under Rule 377, I am makklg a state-
ment: 

Besides non-availability of sugar 
and wheat in 80 per cent of the ration 
shops in Delhi edible oil has also now 
disappeared. 

Though STC has large supplies of 
edible oils and has delivered full 
supply of oil for the month of Febru-
ary meant for public distribution many 
ration shops in Bombay. Delhi and 
number of places have stopped sup-

plies of palm oil to the consumers. 
The reasOn behind the non-availabili-
ty Of edible oil is not bec81lSe there 
is shortage Of imported oil but because 
of its open market sale as gronndnut 
oil at higher prices. The price of the 
imported oil is fixed at Rs. 8.25 for 
retailers whereas t'he price of the 
imported oil is fixed at Rs. 8.25 for 
with the imported oil, is Rs. 15 to 
Rs. 18 a K.G. My personal experIence 
is that I have bought groundllut on 
from a Delhi shop which smells like 
rapeseed oil. 

I request the Minister of Civil Sup-
plies to institute an inquiry into the 
matter and save the consumer ~ro  
buying adulterated oil at exhorbltant 
price. 
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(ix) DESERTION OF ASIAN GAMES 

COACmNG CAMP BY INDIAN FOOT-

BALL PLAYERS 

SHRI SONTOSH MOHAN DEV 
(SHchar): Mr. Chairman, Sir, 17th 
February, 1981 will be termed as 
black day for the Indian spertsmen in 
the world sports history because of 
the anti-national act of nineteen foot-
ball players who deserted from the 
Asian Games Coaching Camp by sign. 
ing a written undertaking givillg the 
preference to Club's and individual 
interest to natian's interest. It wUl not 


